DELHI LEGISLATIVE ASSEMBLY 

Bulletin Part – I

(Brief summary of proceedings)
Tuesday 17th April 2007/ 27 Chaitra 1929 (Saka)

	No. 77
	14.10

P.M
	Secretary (L.A) with the permission of Hon’ble Speaker adjourned the House for half an hour due to lack of Quoram

	2
	14.40

P.M
	 House re-assembled.     Ch. Prem Singh, Hon'ble Speaker in Chair

  The Chair congratulated Shri Yoganand Shastri, Minister of Health on his birthday.

The Chair also announced that  Shri Yoganand Shastri, Minister of Health would reply to the Assembly work related to Chief Minister since she is presently out of Country on an official assignment.   

                                  

	3
	14.42

P.M
	Question Hour: Starred questions No.81-84  were asked and replied. Replies to starred questions No. 85-91  and un-starred questions No.84-87  were placed on the table.

  

	4
	15.01

P.M
	Special Mention (Rule 280):  The following Members  raised matters under Rule 280:-

1. Shri O.P. Babber                       

2. Shri Moti Lal Sodi               

3. Shri S.P.Ratawal                    

4. Shri A Dayanand Chandila A                      

5. Shri Veer Singh Dhingan   

6. Dr. Jagdish Mukhi

7. Shri Ramesh Lamba

8. Shri Sahab Singh Chauhan (Minister of Health intervened)

9. Shri Kulwant Rana (Minister of Development)

10. Shri Vijay Jolly


	5
	15.40

P.M
	Papers  laid on the Table:

1. Shri Mangat Ram Singhal, Minister of Industries, Land& Building laid the Copy of the Notification No. F.13 (02)/CLA (PC)/2007/1407 dated 11/04/2007 issued under section 10 of the Contact Labour (Regulation and Abolition) Act, 1970 regarding prohibition of the employment of the contract labour in the work of stuffing and de- stuffing of containers in the Inland Container Depot, Tughlakabad belonging to the Container Corporation of India

  

	6
	15.41

P.M
	Budget (2007-2008).

Discussion on the Annual Budget 2007-2008 presented by the Finance Minister on 16th April 2007 commenced. The following Members participated in the debate:

1. Dr. Jagdish Mukhi



	7
	16.00

P.M
	House adjourned for tea break



	8
	16.39

P.M
	 House re-assembled.

 Budget Discussion continued

	9
	16.41

P.M
	Shri S.P. Ratawal in Chair



	
	
	  2. Shri Anil Bhardwaj   

  3. Shri Vijay Singh Lochav   



	10
	18.05

P.M
	 The House was adjourned upto 2.00 P.M on 18th April 2007.
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